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CENTRAL ADMINISTRATIVE TRIBUMAL fy
PRINCIPAL BENCH ‘

O 1239/2003 with 04 124072003
M L16E/200% Mey 11864/200%

Mew Dalhi, this the 28th day of Mav, 2003

Hon"ble Sh. Shanker Raju, Membsr (1)

N

.......

Smiz. Prem Sharma

Wad/o lats 3h., Om Prakash Sharma.
Sh. Pradesp Sharma

/0 Late SH. Om Prakash Sharma
through Smt.. Prem Sharma, mother.

Sh. Devarshi Sharma
S/0 Late Sh., Om Prakash Sharma

a1l resident of Q14
Sunder Puri, Ghaziabad, UP.
wwnAPRIicants
fadvocate Sh., H.P.Chakravarty
bhoth the cases)

¥ E R S US

The Chalrman

Railway Foard,

Principal Ssoretary to Govt. of India
Ministry of Railwavs, Raill Rhawan,
few Delhi 110 0L

The Gensral Manager

Raroda House, Mew Delhi.

The Chief Workshon Manager
Mortharn Railway, Signal
Workshon, Ghaziabad, U,
. e Respondsnts

0 RDER_[ORAL)

Shrri _Shanker Raju.

g the izsue is conmon in both the Das, DAs are

disposed of ah the admission stage by a comman ordar.

. applicants in the above Ofs who are LRs of

the deceased rallway servant are seeking accord of

compassionate appointment  and relief of terminal

banafits. Despite representaltion, decision is yel o

es

takaen by the respondsnta. 3‘/



-

x. Ehds  of justice would be duly met it the
present  Ofs  ars dizposed of at This stage with

Airections to the respondents to +raat the prasent 0/

as a supblementary representation and dispose ot the

claim  of the applicants for compaszsionate appointmant
as well as relief of retiral benefits in accordanas
with rules and instructions by detailed and speaking
order within two months from the date of receipht of a

copy of this order. Ordered accordingly.
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copy of this order alaong with copy of

the 048 be sent o the respondenis.

5 Ofs are dizposed of as above,

S - Rouy

[ SHAMKER RAJU
MEMBER (1)
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